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UNION OF INDI A                                         Appellant (s)

                     VE R S U S

SADH A N A KH A N N A                                      Respondent(s)

(With office report )

Date: 1 2 / 1 2 / 2 0 0 7   This Appeal was called on for hearing today.

CORA M :
    HON’B L E MR. JUS T I C E A.K. MATHU R
    HON’B L E MR. JUS T I C E MAR K A N D E Y KA T J U

For Appellant(s)
                                  Mr. T.S. Doabia, Sr.Adv.
                                  Mrs. Kir a n Bha rdwaj, Adv.
                                  Mrs. Sush m a Suri, Adv.
                                  Mr. Manpreet Singh Doabia, Adv.

For Respondent(s)
            Ms. Rachn a Gupta,Adv.
                       Dr. Indra Pr a tap Singh, Adv.
                       Mr. Amrit Singh, Adv.

         UPON hearing counsel the Court made the following
                    OR D E R

                  Heard learned counsel for both the parties.
                  Hearing concluded.
                  Judgment reserved.

       (Sukhbir P a ul K au r)                    (Vijay Dhawan)
         Court Master                        Court Master


